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Securities and Exchange
Board of India

Order Releasi Bank, Demat Accounts and Mutual Funds Foli f Rashesh
Purohit in the matter of TV Vision Limited.

Attachment Proceeding No. 11853 and 11854 of 202
Certificate No. 7449 of 2023 dated December 08, 2023

The Principal Officer/Chairman/MD/CEO,
NSDL/CDSL, Mumbai

All Banks in India

All Mutual Funds of India

1. Whereas Certificate No. 7449 of 2023_dated December 08, 2023 was drawn against
Rashesh Purohit [Defaulter] PAN: ADQPP1270Q in the matter of TV Vision Limited
for sum of Rs. 22,01,000/- (Rupees Twenty-Two Lakh One Thousand Only) due
under the said certificate.

2. And whereas a Notice of Attachment dated January 12, 2024 under the above
proceedings was issued attaching bank, demat accounts/lockers and mutual fund
folios of the entity.

3. In compliance with Hon’ble SAT Order dated September 04, 2026 in Appeal No. 509 of
2023 you are hereby directed to release bank, demat accounts/lockers and Mutual
Fund Folio etc. of Mr. Rashesh Purohit [Defaulter] PAN: ADQPP1270Q attached, if
any, pursuant to the above notice of attachment with immediate effect.

4. This is without prejudice to any other order of attachment or freeze by the competent
authority under any law.

Given under my hand and seal at New Delhi this 24t day of September, 2026.
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RECOVERY OFFICER

ST FHR/ Rajan Kumar
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Recovery Officer & Deputy General Manager
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